




























Total number ofunregistere(j Senders against whom action 

was taken, after final completion of investigation 
G 

Number of Unregistere<l senders whose outgoing services 
G(i) 

were barred for 15 <lays for first violation 

Number of c.onnections of senders [G(i)], of which, outgoing 
G(ii) 

tele.com services were barred for 15 days for first violation 

Number of Unregistered senders whose all te.lecom 

resources were disconnected for one year for 2nd or G(iii) 

subsequent violation 

Number of unregistered Senders blackliste<l for one year 
G(iv) 

for 2nd or subsequent violation 

Number ofconnectionsohenders [G(iii)] which were 
G(v) 

disconnected for 1 year for 2nd or subsequent violation 

Number of Unregistered senders who have represented to 
H 

the OAP for restoration oftelecom resources 

Number of Unresigered Senders whose representation 
H(i) 

have been decided as 'notto restore telecom resources' 

Number of Unresigered Senders whose representation 
H(ii) 

have been decided as 'to restore telecom resources' 

* In ideal situation, Row A and Row B should be same. Difference may be observed in exceptional cases, where backlogs occurred. Therefore, keep record ofreasons for backlogs fo complaints on DLT, if any. 

**Reasons for declaring any complaint Invalid can be: (Row E(i) to E(v)) 

1) Insufficient details/Wrong Format 

2) CDR not matched 

3) Transactional Call/SMS 

4) Service Ca ll /SMS 

5) Duplicate 

6) Other Reasons ** * 

* **For the field "Other Reasons " for declaring any complaint lnva li d, fo llowing supplementary sheet need to be fi ll ed (Mandatory): (w.r.t.Row E(vi)of the above sheet) 

Wrongly Routed Cal l shou ld be Forwarded to Correct OAP and should not be declared Inva lid 
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ts 

lSACode 1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20 21 22 

Number of complaints found invalid due to <Reason 1 E(vi) I {mentiQn 1 

Number of complaints found invalid due to <Reason 2 E(vi) I 

{mention reason}> 2 

Total E(vi) 



Arinexure VU: Details of Complaints re.lated to RTM 

Description: Each TSP, as TAP as well as OAP, require to capture minimum following details of all complaints and Reports handled byTSPs on DLT. [Details of the complete life cycle of all complaints and Reports.] 

Registrat Complai Mode of UCC Mode·of tategoryofUCC Header/ UCC Referred Referred TAP. TAPlSA lfUCCComplaint l•OAPto Datl!, .1W::heit:h;ettl If, OAPLSA Occuran 
Ion ID Complai nt Date tomplai t>ate O:>D ucc E:LI/ oescripti TelJ?pll<I Entity Name Name Rejected by TAP, take OAP c Name ce of 

nant's [DD·MM nt[SMS MM- (SMS/VP telep!'lo on ne N<1.me ,specify the l!eason action received nt wlJere complai 
Number Y'l'YY} to ¥¥¥¥} ice ne number {REN) if complal aulom<l!:i transferr sender ned 

B 

andt'ime 1909/ca andl'imf!'(;aH/Aut Number (RTN)if any ffC"J/ ntfrom cally edio of commun 
[HH:MM ii to [t.IH:MM o Dialler (used by any Report TAP transferr OAP In commun ication:C 
:SS) (24 1909/IV :SS) {24 (Pre- RTM (Fiil "R"l ed to real time itation is DR 
Hr RS/TSP· Hr recordl;! while " OAP in then located matched 

ro.rmat) APP/TRA format) .d)/A.uto making II real lime at OAP 

II 
ii 

ii 
I 

I 
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c 
#Date 
and lime 
should 
be 
captured 
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[DD-MM 
YYYY) 
[HH:MM 
:SS] (24 
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l·-OND Dialler UCCI- time? takenby end 
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other 
means 
{please 
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the 
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D 
Web 
Portal 
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SMSto 
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Call to 
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Email 
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Others 
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Annexure VII: Detail.s of Complaints related to RTM 

Complat Consent sender/, Se.nder/ Eotity Content Content !'lame of '·lllame of !'lotii;,e 'E'.omplal Reason, ifinvatid Compli!i Content :1600 Hnal ai;tion \aken after, Flnal:actiontal<enafter. 

nant's 

ONO 

Preferen 

ce 

v 
Fully 

Blocked 

Block 

Promo 

Custome 

rnot 

registere 

don 

DND 

Partially 

Blocked 

NAP 

Templat Entity 

e ID Name 

w x 

Entity 10 Registrar Templat Templat 

(PE ID) TSP e e TYl!e 
Approval 
Date 

II 

z AA A8 
#Date Promoti 

should anal 

be 

captured 

asper 

(DD-MM 
Service 

YYYY) 
Implicit 

[HH:MM 

:SS) (24 

Hr 

format) 

Transacti 

anal 

Govern 

ment 

NAP 

Tele mar: 

keter(sl 
Telemar i$Slled if 
·kete r{s) the 

ntfOund (OAP en<l) n~f'Qund Temp.lat serh•s on{Agaiost investis,ation (Agaiost 

with with number 
ValidJln Valid e . .. Number PEs) ·Needed ror action Ielemarketer) 
valid due to Registrar · misusedA against R'TMs 

ry Aggregat of . ... , wrong • TSP fot 

::s:~ilEl~I 
tio,n ion unique after 

{w.r.t. Function complai investiga 
'Column (w.t.t. nts ls 5 tion 

"AP") 

AC 

c.olumn 
"AP.") 

AD 

or more 

than:S 
during 
last10 
days for 

1600 

AE 
Yes 

No 

NAP 

(OAP 

end) 

AF 

Valid 

Invalid 

Rejected 

by TAP 

Content e 
:~emplat Creator) d 

AG AH Al A.I 
Service SMS/Call Yes Airtel Yes 

Prete re nee Not No BSNL No 

Blocked 

lncomplete/inco MTNL NAP 

rrect 

information/Wro 

ng Format 

CDR Not Match QTL 

Duplicate RCL 

Transactional RJIL 
lo .. «r-u 

Consent TTL 

Other(Specify VIL 

reason) 

NAP STPL 

II 

II 

II 

AK AL 
Asper CoP Asper CoP 

Outgoing services ofall Outgoing services of all 

the telecom resources the telecom resources 
of the sender is barred of the sender is barred 

for 15 days for 15 days 

All telecom resources All telecom resources 

disconnected across disconnected across 
TSPs and sender has TSPs and sender has 

been blacklisted for 1 been blacklisted for 1 

year year 

NAP NAP 

!>ate {DO Time Status Reason, 
MM· takenfor {Pending If 
YYYY:} 'final I compial 

and Time Action 

~:~~~4M .l~:o~:n 
HF "AR" 

), minus 

AM 
#Date 

andTime 

should 

be 

captured 

asper 

[DD-MM 

YYYY) 

[HH:MM 

:SS) (24 

Hr 

"Q"} 

(days) 

AN 

Closed{ nt 

l{ecorde pending 

din UCC• beyond 

Detect TAT 

Sv,stem1 (Turn 

AO 

Closed 

Recorde 

din UCC-

Detect 

System 

Pending 

Around 
lime) 

AP 



Annexure -VIII : Details of Comolaints related to UTM 
Description: Each TSP, as TAP as well as OAP, reauire to caoture minimum followi nedetailsof all comolaints and Reports handled byTSPs on DL T. [Details of the complete life cvcle of all complaints and Reoorts.] 
Registrat complai Modeof ucc Modeof CategoryofUCC Header/ ucc Referred• Referred TAP TAPlSA lfUCCComplaint Registe,r OAPto Date, Whether lfcom11lainti$not 

ion 10 (omplai nt oate eomP.lai Date [D.D ucc CLI/ Descripti Telepho• Entity/Sr Name Naitfe Rejected by TAP, ed as take OAP complai transferred to OAP 

A 
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B .... 

andTime 1909/Ca and11ime call/Aut Number (RTN)lf ibeh;ilf "C"]/ ntfrom cally totransfer 
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Annexure .VIII: Oetails otComolaints related to UTM 
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Anne xure -IX: Li st of Senders and Mobile Numbers/ Landline Numbe rs/ SIPs/ PRls/ othe r te lecom resou rce s Blackl ist e d/ Disconnected due to UTM vio lation 

Name of blacklisted Count ohelecom resources of T'ype of Date of disconnection of List of Names of Date of sharing of Whether Date of Action Acceptance 

Sender Blacklisted Sender Connection Mobile Number/ Landl ine Access Providers blacklisting any Receipt of taken on /Rejection 

(Individual Number/ SIP/ PRI/ other with whom the information with representati Representa representat Date 

or telecom resources information about theAceess on rece ived tion ion 

Enterprise) mentio ned in Co lumn 8 blacklisting o f t h e Provider from Sender 
Landlin Mobile SIP/PRI other T'otal Sender mentioned in 
e/FTTH shared ColumnE 

A B1 82 B3 B4 B c D E F G H I J 

Ai rte l Pe nding 

BSNL Accepte d 

MTNL and Sender 

React ivated 
QTL 

RCL Re jected 

RJIL 

TTL 

VIL 

STPL 

ALL 

*List should include all Disconnected/Black listed Se nders incl ud ing t hose se nders wh o have bee n reactivated afte r re ce ipt ofrep re sentatio n in the reported m ont h 

Annexure-9(B): List of Senders and Mobile Numbers/ Land line Numbers/ SIPs/ PRls/ other te lecom resources Blacklisted/ Disconnected by t he 
Access Provider due to UTM vi o lation (as per information about Blacklisting received from o t her Acce ss Providers) 

Name of blacklisted Count oftelecom re.sources of Type of Date of Receipt of Name of Access Date ·of 

Sender Blacklisted sender Connection Information about Provider who, as disco nnection of 

(individual blacklisting of the Sender OAP, first Mobile Number/ 

Landi in Mobile SIP/PRI other Total o r from the other Access blacklisted the Landline 

e/FTTH Enterprise) Provide r Sender Number/ SIP/ PRI 
mentioned in 

Columns 

A 81 B2 B3 B4 B c D E F 

Airte l 

BSNL 

MTN L 

QTL 

RCL 

RJ IL 

TTL 

VIL 

STPL 

Note: As per provisions ofTCCCPR-2018 & 2025 , OAP shall put the S ender under blacklisted category on U1Mviolation . Once blacklisted, not only all the telecom resource s o f 
the Sender shall be disconnected for one year by OAP & all other Access Providers , but a lso no n ew telecom resources to such Sender shall be allocated by any Access Provide r 
for one year. However, one telephone number may be a ll owed to be retained by such sender during this period. Accordin g ly, Annexure -9(A) is to be filled by OAP in respect of 
each of the Blacklisted Senders . Correspondingly, each other Access Provider sha ll g ive i nformati on as per Annexure -9(B) in respect of each of the Blacklisted Sen de rs as 



Annexure X: Executive Progress Summary: To be submitted as TAP and OAP with status as on last day of re porting month 

Name ofTSP as TAP: 

Total Complaints received by TSP as TAP A 

Number of total complaints received against the UCC from SMS mode Aft) 

Number of total complaints received against the UCC from Voice call mode Afti) 

Total Complaints rejected by TAP B 

Number of complaints rejected If the complaint lacks the sender number/ header or Date ofreceipt of UCC B(i) 

Number of customers informed aboutthe format and procedure when their complaints were treated as invalid due to 
B(i)(a) 

B(i) 

Number of complaints found invalid due to UCC more than 7 days old B(ii) 

Total Complaints transferred by TSP as TAP to OAP(s) including itself c 
Total Complaints transferred by TSP as TAP to Airtel C(i) 

Total Complaints transferred by TSP as TAP to BSNL 
. C(ii) 

Total Complaints transferred by TSP as TAP to MTNL C(iii) 

Total Complaints transferred by TSP as TAP to QTL C(iv) 

Total Complaints transferred by TSP as TAP to RJIL C(v) 

Total Complaints transferred by TSP as TAP to Rcom C(vi) 

Total Complaints transferred by TSP as TAP to TTL C(vii) 

Total Complaints transferred by TSP as TAP to VIL C(viii) 

Total Complaints transferred by TSP ~s TAP to STPL C(xi) 

Total Complaints pending to be transferred as TAP to OAP(s) on last day of reporting month (A-C) D 

Name of TSP as OAP: 

Total Complaints received by TSP as OAP from TAP(s)including itself in reporting month E 

Total Complaints received by TSP as OAP from TAP(s) pending from previous month to reporting month F 

Number of complaints to be resolved as OAP (including 

backlog complaints from previous months} (E+F) 
G 

Number of complaints to be resolved as OAP against UTM out ofG H 

Number of complaints to be resolved as OAP against RTM out ofG I 

No of Registered Telecom resources (SMS Headers) against which complaints were raised l(i) 

No of Registered Telecom resources (140/ 1600 /)against which complaints were raised l(ii) 

Number of complaint closed out ofG on last dayofreporting month J 

Number of complaint pending out of G on last day of reporting month K 

Number of disconnected senders after completion of investigation for complaints reported in Gin reporting month on 
L 

I ast day of re porting month 

Number of blacklisted Senders after completion of investigation for complaints reported in Gin reporting month on last 

day of reporting month 
M 


